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Revigion of Rate of Hostel Grants o
Scheduled Caste and Scheduled Tribe
Students

8938. SHRI GADADHAR SAHA
Will the Minister of HOME AFFAIRS
be pleased to state,

(a) whether the recommendation
made hy the Committee on the Wel-~
fare of Scheduled Casles and Schedul-
ed Tribes in their Third Report (Fiftn
Lok Sabha) regarding need for up-
ward revision of rate of hoste] grame
to Scheduled Caste and Scheduled
Trive students has been implemented
by the (ential Governmen{ and the
State Governments particulaily Ly the
West Bengal Government,

(b) 1if so, the decivion taken in this
tegard State-wive, and

(¢3 .f not, the reasons therefor”

THE DEPUTY MINISTER IN THE
MINISTRY OF 1IOME  AFFAIRS
(SHRI F I MOHSIN) (a) to (c)
The recommendation made by the
Commuitee on the Welfare of Schedul-
ed Castes and Scheduled Trihes was
iorwalded to all the State Govern-
ment- and Union Territory Admins
trations Replies 3o far received from
wone of the State Governmenis are
given 1n the Statement attached

In so far as the Central Govern.
ment 15 concern®d the matter regard
ing increasing the ratew of Post.
matric  Scholarships is under active
consideration of the Government 't
mav however, be statel that the rates
0! mamntenance charges admissible
wrder the Post-Matric Scholarship
Scheme have been increased for mern-
totious students s e, those who have
e ured at least 60 per cent marks in
then; last final examination

Statement

Statement showing the action taken
by the State Governments on the re-
commendation of the Committee on
the Welfare of Scheduled Castes and
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Tribes regarding revision of Hostel
grants to Scheduled Caste and Sche-
duled Tribe students. considering the
rise in the cost of Living.

West Bengal

Agreed 1n principle Infact an up-
ward revision in regarl to grant for
construction/extension ot hostels as
also for boarding charges has already
been eflected So far as boarding
charges are concerned 1t can safely %e
said that the emisting rate 1s not quite
adequate to meet the rising cost of
hiving Fuither rewvision is not possi
ble at the moment for want of funds

Gujarat

The rale. of hostel grunts have
been revised from Rs 30 to Ry 33
per month per inmate trom }st Novem-
her, 1471

Tamil Nadu

The rates of food charges to the
bhoarders 1in the government hostels
have been enhanced by Ry 5 per men-
sem per toarder with eflect from
1971-72

Mysore

A scheme for construction of hostel
buildings at Taluk headquarters and
at other rural place, 1s being imple-
mented by the State Government
Under the scheme the Tdaluk Develop-
ment Boards are called upon to pro-
vige free ~ites 1n add.tion to meeting
the cost of construction of such build-
1ngs over and aboive the Government
grant of Rs 50000 and Rs 37,500 for
construction of hostel builkdings at
Taluk headquarters and at other
rural places respectively The respon<e
fiom the Taluk Development Boards
has been quite encouraging Hence,
any revision 1n  the rate of grants
doe- not arise at present

Orissa

Due to abnormal rise 1n the prices
of the consumers’ goods. the State
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Government have been pleased to
enhance the existing rates of boarding
charges in special hostels stipends,
scholarships and Post-matric scholar
ships at a flat rate of Rs. 10 per stu.
dents per month from st November,
1872.

Haryana

The State Government grants addi-
tional Hostel allowances at the rate
of Rs. 15 10 Scheduled Castes students
living in the Hostels out of their own
funds over and above the maintenance
charges of Rs. 13 to Rs. 15 per month
admissible under the Post-Matric
Scholarship Scheme.

Kerala

Actual boarding and lodging charges
are given to Scheduled Caste and
Scheduled Tribe students (for Post-
matric studies) stayming in the College
Hostel and recognised hostels Hence
the question of enhancement of boardi-
ing grants does not arise

Boarding charges puayvable 1o the
students adpuntted to the Cosmopolitan
Hostels have been enhanced {rom
Rz 65 fo Rs. 75 p.m per student. The
boarding grants pavable fo the hoir-
ders ol Weifate Hostel (for Pre-matric
studies; 1s Rs. 45 bm. pur student
There 15 no proposal for the enhance-
ment of hoarding gran! to the stu-
dents stayving in the aliove hostel at
present.

Rajasthan

The rates of the aided hostels have
already hecn enhunced to Rs. 535 pet
student per manth for 5th to 8th clas-
ses and Rs. 60 per month per stu-
dent for Yth to 11th classes wilh effect
from 1st July, 1871, from Rs 40 and
Rs. 45 respectively, which amounts {o
90 per cent the total expenditure in-
curred by the Voluniary Organisations

Revocation of Licence issued to M/s.
J. Stome and Company (India)
Limited.

8939, BHRI SAMAR GURA: will

MAY 2, 1978

Re. Question of Privilege

the Minister of INDUSTRIAL DEf-
VELOPMENT AND SCIENCE ASD
TECHNOLOGY be pleased to state:

a0

(a) whether Government propose ¥
revoke the licence issued to M/Js S
Stone and Company (India) Limited
for opening a new unit at Thana Coum-
plex (Maharashira) in view of the
resentment expressed by Covermmesd
of West Bengal and by the Public smi
original refusal from Maharashtes
Government for its setting up in fhe
area; and

(b) it reply to part (a) is iz the
negative, the reasons therefor?

THE MINISTER OF INDUSTRIAL.
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (ta) No, Sir.

(L) The licence was issued to Mfs
J. Stone ang Co Ltd., for manufse-
turlug navigational aids 1n Maharade-
tra after examininz the proposal om
merits. Hence the fact that this ack-
vity will be undertaken 1n Maharasb-
trta would not constitule grounds $ox
revocation.

12 hrs.
RE. QUESTION OF PRIVILEGE

SHRI K. P. UNNIKRISHNAN
(Badagara). Sir, I have given notee
under rule 222, of a prnvilege motion
apainst Shri Madhu Limaye and five
others of the Indian Expre:s groug,
1 have seen you and you kandiy
permitied to raise the matier in the
House,

MR. SPEAKER: You have givem
nolice and sent u copy of the natice
to Shr: Madhu Limaye. Shri Madbm
Limaye just sent me-—{Interruptions)
—he said that I should persuade yoms
to withdraw it and he wanted me o
ask you whether you will be prepared
to withdraw it or mot.





